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No.0.A.555 of 1996

Date of orxder «‘11."2;.2002.

*Present s Hon'ble Mr. Justice G,L, Gupta, Vice-Chaimman
Hon'ble Mr, S. Biswas, Administrative fMembaf
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For the applicant 3 None

For the réspondents 3 Mr, R.M, |Roychowdhury, counsel
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- ' None is present for t;l:ae applicant even when the matt‘[er__ *

is called for the second time| (The application is, therefore,

dismissed for defauit. No order as to. -
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